RAJASTHAN HIGH COURT

No, Estt./HC/2020 Date 23.03.2020

CLARIFICATION

Though the Notification and Circular dated 22.03.2020 issued
regarding measures for containment over spread of corona virus are amply
clear, however in order to remove any sort of confusion, it is further clarified
that only those bare minimum Judicial Officers and staff are required to come
to court who have been deputed by the concerned District Judge for urgent
work till 31.03.2020.

Personal presence/appearance of parties is also not required for filing
or otherwise as for the purpose of limitation, filing of scanned copies of
pleadings through email has been allowed in the High Court as well as
subordinate courts.

In High Court also, only those Hon’ble Judges are required to come to
court who have been assigned roster for urgent work till 31.03.2020.
Likewise, only such staff members are required to come to office who have
been specifically directed to do so till 31.03.2020.

A fresh circular containing all issues dealt with in earlier
notification/circulars shall be issued shortly.,

By Order
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Copy forwarded to the following for information and necessary action:-

1.The Registrar-Cum-Principal Private Secretary to Hon'ble the Chief
Justice, Rajasthan High Court.

2.P.S. to All Hon'ble Judges, Rajasthan High Court.

3.The Registrar General, Rajasthan High Court.

4.Advocate General, Rajasthan.

5.Add!. Solicitor General, Rajasthan.

6.The Chairman, Bar Council of Rajasthan.

7.President, Rajasthan High Court Advocates’ Association, Jodhpur.
8.President, Rajasthan High Court Lawyers’ Association, Jodhpur.




9.President, Rajasthan High Court Bar Association, Jaipur.

10.The Registrar (Vig.) / (Admn.) / (Rules} / (Class.) / (Exam.) / OSD
(F&I) / (CPC)/(Judicial) Rajasthan High Court, Jodhpur/Jaipur Bench
and Registrar hg. At New Delhi.

11.Member Secretary, Rajasthan State Legal Services Authority.
12.The Director, Rajasthan State Judicial Academy, Jodhpur.

13.All Deputy Registrars, Rajasthan High Court, Jodhpur/ Bench,
Jaipur.

14.A.0.J., Classification Section (Website), Rajasthan High Court,
Jodhpur/Bench, Jaipur.A.Q.J., Classification Section (Website),
Rajasthan High Court, Jodhpur/Bench, Jaipur.
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Copy forwarded to the following for information and necessary action:-

1.

All the District & Sessions Judges with the request to circulate the

same amongst all the Presiding Officers of their judgeship.

. Presiding Officers of all the Special Courts and Tribunals.

All the Bar Associations through the concerned District & Sessions

Judges.
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